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Shri Daauni: May 1 know whether 
Government is considering to restart 
the closed millg in consultation with 
State Governments as they have done 
in the case o f textile industry?

Shri Kanwngo: As I have said, we
are making efforts to start two mills 
which are likely to be started very 
soon. We are making efforts for 
starting the other mills also.

Shri Rameohwar Tantia: I do not
know what is the reply to my ques-
tion. The hon. Minister said that 
workers are adjusted in other mills. 
I want to know as to how the workers 
of the Katihar mill were adjusted in 
the Calcutta mill who have purchased 
their working hours.

Shri Mannbhai Shah: In the case
o f Katihar mills we are not transfer-
ring. What the hon. Member says is 
quite right. How can Bihar labour 
be transferred to Calcutta? There-
fore we an; trying to re-start the 
Katihar mill there itself by investi-
gating the affairs o f the company and, 
if possible, by taking action under 
section 18A of the Industries Act.

Shri Bimal Ghose: The Govern-
ment has set up a committee to en-
quire into the conditions of jute mills 
including this problem as to whether 
there was unemployment as a result 
of this selling off of working hours 
Do I understand that the committee 
has reported and has said that there 
is no unemployment as a result of 
such transfer?

Shri Manubhai Shah: We went into 
this carefully and also with the 
labour representatives. By and large, 
there has been no unemployment 
caused due to working time agree-
ment which is in operation in Cal-
cutta for the last 60 to 65 years.

Shri Aurobindo Ghosal: May T
know whether the workers of the 
two closed mills, the Lawrence Jute 
mills and Fort Gloster Jute Mills 
(Old) have not been transferred to 
any mill and may I know the con-
ditions of their service?

Shri Kaimngo: My information is
that all the looms have been trans-
ferred. About particular mills and 
the particular information which the 
hon. Member wants, if he gives as-
perate notice, I will make enquiries.
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Will the Minister of Commerce and 
Industry be pleased Jfo refer to the 
reply given to Unstarred Question 
No. 1928 on the let September, 1959 
and slate:

(a) whether the Automoile Indus-
try Reviewing Committee has since 
submitted its report;

(b) if so, the main recommendat-
ions thereof; and

(c) the decisions taken thereon?

The Minister of Industry (Shri 
Manubhai Shah): (a) to (c). The 
Committee is expected to submit its 
final report by the end of December, 
1959.

Mr. Speaker: What more is to be
asked?

Some Hon. Members rose—

Mr. Speaker: I will call one after
another four or five Members.
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Shri Bimai Ghose: May 1 know
whether the hon. Minister will en-

lighten us as to how many proposals 
have been received and from which 
parties that the committee are consi-
dering?

Shri Manubhai Shah: It may be
better to await the report which will 
give all the details of the proposals 
received and the comments of the 
committee thereon. A  large number 
of proposals have been received.

Shri V. P. Nayar: May I know
whether the committee has been 
asked to estimate the expenditure 
which has become necessary on re-
tooling by the automobile manufac-
turers in view of the yearly changes 
of patterns o f cars?

Shri Manubhai Shah: ft.s far as the 
inference in the latter part o f the 
question is concerned, it is not correct 
that we allow model changes every 
year. As a matter of fact, most of the 
models have been frozen to 1956 or 
1955. As far as the first part of the 
question is concerned, the terms of 
reference are so comprehensive that 
what the hon. Member has in mind 
will also be looked into by the com-
mittee.

Shri Kamalnayan Bajaj: There was 
a report m the papers that an interim 
report of the committee has been sub-
mitted to the Ministry. May I know 
whether it is a fact and if it is a fact, 
could we know the salient points of 
it?

Shri Manubhai Shah: An interim
report has been submitted. It only 
deals with certain parts of the prob-
lem Therefore, it is felt that it is 
better to wait till the whole report is 
submitted. The Government will 
consider the whole report and then 
place it on the Table of the House.

Shri Kamalnayan Bajaj: What is 
the idea of the interim report if it is 
not placed before the House? If the 
final report is coming, any reasons in 
the interim report are lost.

Shri Manubhai Shah: That gives 
time to the Government to consider, 
because there are distinct questions 
before the committee under the terms 
o f reference. It only saves the time 
o f the country and of the House.
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Shri V. P. Nayar: We found in the 
press the photograph of a car, small 
size low price car, the type of which 
was given by Hindustan Aircraft. 
May 1 know whether this committee 
was asked to study the potential of
H.A.L. to develop and make this car 
in a big way?

Shri Manubha) Shah: All proposals 
submitted to the committee or which 
come to the notice of the committee 
are going to be taken notice o f by it. 
We may await their recommendations 
before we can say anything on the 
matter.

Shrimati Renu Chakravartty: May
I know if it is a fact that models 
which may compete with the existing 
medium-sized models are completely 
barred by the terms of reference of 

'  this committee?

Shri Manubhai Shah: As far as
this particular aspect of the matter is 
concerned, we share the feeling o f the 
country generally expressed and in 
this House that there is perhaps need 
for a light and sturdy car within thts

* price range of Rs. 5000 and Rs. 7000 
which would suit the pockets 
and economy of the middle class and 
lower middle class Therefore, this 
specific matter has been referred to 
the committee. We do hope that as 
soon as the report is received, some 
decision on all the matters will be 
taken.

Shri Morarka: May I know, Sir. . . .

Mr. Speaker: No, no. I am not go-
ing to allow. Hon. Members will wait 
until the report is placed on the 
Table of the House.

Shri Morarka: The point is this. 
An interim report has been submitted 
On this. The question is, what are 
the main features of this interim re- 
jwrt and what is the necessity for 
submitting the main report. That is 
something..........

Mr. Speaker: Hon. Member was
evidently not attentive. Shri Kamal-

nayan Bajaj put the very same ques-
tion and answer has been given al-
ready. Next question.
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